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IN THE CEHTRAL ADMIHISTRATIVE TRIBUMAL : HYDERABAD BENCH
AT HYDERABAD

0A .Ho.678/99 Date of Order: 29-4-1999

BETWEEN:

Amarthaluri Subba Rao .. Applicant

And

1? The Sub-Fost Masgter, .
Ponnur, Guntur District,
Ponnur -'522_ 124" ¢
2. Superintendent of Post Offices, .
Tenali, Guntur District. .+ Respondents

Counsel for the Applicant : Mr .S.Gopal Reo,Advocate

Counsel for the Respondents: Miss Shyama, Addl.CGSC

CCRAM:
THE HOM'BLE MR.IUSTICE D.H.MASIR : VICE-CHAIRMA

THE HOMN'BLE IR.H.RAJEMDRA PRASAD : MEMEER (ADM . )

Qrdoacx
(per Hon'ble Wr.Justice D.H.MNasir,V,C.)

Heard.

In the interests of justice the Respondents

of appearing at ths intervieuw

are directed not to deny the opportunity/te the present
Applicant who has already worked as EDDA from 7-11-97

to 1-4-99 at Ponnur Sub-Post office on provisional basis,
even if the Applicant's candidature is not sponsored by
Employment Exchange, provided the applicant is found to
possess .} tho requisite eligibility criteria for

appointment to the post in question.

The DA is disposed of accordingly. Mo costs.

r'._.‘—‘t“-al.f/‘”’
(H.RAJEMD PRASAD) (JUSTICE D.H.NASIR)
Member (Admn. ) Vice-Chairman

Dated: 29th April,i999
(order dictated in the open court) ﬁm{m-
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